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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (O No(s). 14040/
2014
ua & ORS Petitioner
(s)
VERSUS
RAM ASHREY TRI PATHI Respondent
(s)
Date : 12/02/2015 This petition was called on for hearing today.
For Petitioner(s)
Ms Pushpa Ki shore, Adv.
M. Shreekant N. Terdal, Adv.
For Respondent (s)
Ms. Asha Gopal an Nair, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
Count er af fidavit of t he sol e r espondent is al read
y
filed.
Regi stry to process for listing before t he Hon’ bl
e

Court as per rules.

( RACHNA GUPTA)
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